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U R D E R 

S.N.1'1a1ljck,V.0 

It 	is submitted by the ld.caunsei appeorin'q 	f o r the 

petitioner that 	the Oriina1 Application (bdnoM;nb.648 of 	H 
1998) with Similar relief hs been filed by the petitioner 	H 
before the Principal Bench with a prayer for transfer of 	the 

same to the Calcutta Bench. Under 	the circumstances, 	the pres:ent 

applicatien filed in this Bench hs become redundant and as 

such, no erder is passed on the same. The same may be treated 

as disposed of.  Reply filed by the ld.counsel appear in9 fr 

the respondents be kept with the record. No costs. 
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